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2.05 PM
2.05 PM

2.06 PM

2.14 PM

2.18 PM

2.19 PM

2.24 PM

Dr. Yoganand Shastri , Hon’ble Speaker in Chair

Shri Arvinder Singh Lovely, Minister of Education wished
the Indian Cricket Team best of luck for the World Cup
Quarter Final Match on behalf of the House.

Prof Vijay Kumar Malhotra, Leader of Opposition stated
that Government should resign in view of the report of the
Shunglu Committee.

All the Members of the Bhartiya Janta Party stood up on
their seats and came into the well of the House and
started raising slogans against the Government.

The Chair stated that the aforesaid report has yet not
been officially released and requested the Members of the
Bhartiya Janta Party to take up their seats.

The Chair named the following Members of the Bhartiya

Janta Party for their indecorous behaviour:
1. Shri Karan Singh Tanwar

. Dr. Harshvardhan

. Shri Subhash Sachdeva

. Shri Ravinder Nath Bansal

. Shri Mohan Singh Bisht

. Shri Jai Bhagwan Aggarwal

. Shri Naresh Gaur

. Shri Sunil Kumar Vaidya

9. Shri ShriKrishan Tyagi

10. Shri Sat Prakash Rana

11. Shri Shyam Lal Garg

12. Shri O.P.Babber

13. Dr.S.C.L. Gupta

14. Shri S.P.Ratawal

15. Shri H.S.Balli
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Prof. Vijay Kumar Malhotra , Dr. Jagdish Mukhi & Shri
Sahab Singh Chauhan walked out of the House in protest.

Question Hour: Starred Question No. 121 was asked and
replied.

The Chair welcomed Shri Radhey Shyam Khanna, Ex-
Member of Delhi Legislative Assembly for his presence in
the L.G. Gallery.
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7. 2.27 PM
8. 2.32 PM
9. 2.33 PM
10. 3.03 PM
11. 3.05 PM
12. 3.25 PM
13. 3.26 PM
14. 3.27 PM
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The Chair named Shri Kulwant Rana & Shri Anil Jha for
their indecorous behaviour.
The Chair named Shri Ramesh Bidhuri for his indecorous
behaviour.

Starred Question No.123 was asked and replied. Replies
to Starred questions No. 122, 124 to 140 & un-starred
questions No. 328 to 391 were placed on the table.

The Chair stated that DCP (North) has informed that Shri
Ramesh Bidhuri and Shri Parduymn Rajput, Hon’ble
Members were detained at 01.20 PM from Operation Cell,
North District, Maurice Nagar, Delhi on 23.03.2011 and
werre released at 1.40 PM on the same date.

Special Mention (Rule-280): Following Members raised
matters under Rule 280:

1. Ch. Surender Kumar

2. Shri A Dayanand Chandela A

3. Shri Tarvinder Singh Marwah

4. Shri Veer Singh Dhingan

5. Shri Mala Ram Gangwal

6. Shri Naseeb Singh

7. Shri Jai Kishan

Papers laid on the Table:
Shri Arvinder Singh Lovely, Minister of Transport laid
the Copy of Notification No. F.19 (69)/Tpt/Sectt./08/4984
dated 08/12/2010 regarding restrictions on movement of
Vehicles in the BRT Corridor
Motion of election to Financial commaittees:
The Chief Minister moved the following Motion:

“That the Members of this House do proceed to elect
in the manner required under Rule 192(2), Rule 194(2)
and Rule 196(2) of the Rules of Procedure and Conduct of
Business in the Legislative Assembly, nine Members from
amongst themselves to serve as Members of the Public
Accounts Committee, Estimates  Committee and
Committee on Government Undertakings for the term

beginning from 15t April, 2011.

The Motion was put to vote and adopted unanimously.
Schedule for elections to the Financial Committees:
The Chair announced the following schedule for election
to the Financial Committees:

1. Last date for receipt of nomination -25"h March
2011, up to 5.00 PM.

2.Last date for withdrawal- 28t March, 2011 up to
5.00 PM

3. Date of Election, if necessary — 29™" March, 2011
3.00 PM to 5.00 PM at Members Lounge, Old
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Secretariat, Delhi.

15. 3.28 PM House adjourned for tea break.
16. 4.10 PM House reassembled.

Hon’ble Speaker in Chair.
17. 4.11 PM Annual Budget 2011-12:

Further Discussion on Annual Budget 2011-12 presented

by the Chief Minister on 2279 March, 2011
Following Members participated in the debate:
1. Shri Mala Ram Gangwal
2. Shri Tarvinder Singh Marwah
3. Shri Veer Singh Dhingan

18. 5.12 House adjourned up to 2.00 PM on 25th March

PM 2011.
Delhi P.N.Mishra
24" March, 2011 Secretary
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